
CA  NO. 6174/2023 ETC.

ITEM NO.51               COURT NO.9               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL  NO(S).  6174/2023

BHOPAL MUNICIPAL CORPORATION                       APPELLANT(S)

                                VERSUS

DR SUBHASH C. PANDEY & ORS.                        RESPONDENT(S)

(IA No. 113056/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 141056/2024 - CONDONATION OF DELAY IN FILING
IA No. 43110/2024 - CONDONATION OF DELAY IN FILING
IA No. 198051/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 141055/2024 - EXEMPTION FROM FILING O.T.
IA No. 245823/2023 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 198050/2023 - STAY APPLICATION)
 
WITH
C.A. No. 7728/2023 (XVII)
(IA No. 176665/2024 - EXEMPTION FROM FILING O.T.
IA No. 196024/2024 - EXEMPTION FROM FILING O.T.
IA No. 241136/2023 - STAY APPLICATION)
 
Date : 27-04-2026 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE PANKAJ MITHAL
         HON'BLE MR. JUSTICE S.V.N. BHATTI

For Appellant(s)   Ms. Vanshaja Shukla, AOR
                   Ms. Gunjan Chowksey, Adv.
                   Ms. Ankeeta Appanna, Adv.
                   Mr. Siddhant Yadav, Adv.
                   
                   
For Respondent(s)  Ms. Aishwarya Bhati, Ld. ASG

Ms. Chitrangda Rastravara, Adv.
Mr. Shashank Bajpai, Adv.
Yogya Rajpurohit, Adv.
Mr. Udit Dediya, Adv.
Ms. Anupriya Shrivastava, Adv.
Ms. Gargie Boss, Adv.
Mr. Sudarshan Lamba, AOR

Mr. Harshvardhan Pandey, Adv.
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                   Mr. Raghavendra Pratap Singh, AOR
                   Mr. Mahendra Pratap Singh, Adv.
                   Mr. Ram Kumar, Adv.
                   
                   Mr. Arpit Gupta, AOR

Ms. Divya Pratap Singh Parmar, Adv.
Ms. Akansha Agarwal, Adv.
Mr. Aadil Yar Chaudhary, Adv.
Mr. Shariq Yar Chaudhary, Adv.

                   
                   Mr. Pashupathi Nath Razdan, AOR
                   Mr. Abhimanyu Singh, Adv.
                   Mr. Abhinav Srivastav, Adv.
                   Mr. Mirza Kayesh Begg, Adv.
                   Ms. Maitreyee Jagat Joshi, Adv.
                   Mr. Astik Gupta, Adv.
                   Ms. Akanksha Tomar, Adv.
                   Mr. Shravan Bagora, Adv.
                   
                   
                   Mr. Salvador Santosh Rebello, AOR
                   Mr. Raghav Sharma, Adv.
                   Mr. Pranjal Pandey, Adv.
                   
                   
                   Mr. Saurabh Balwani, AOR
                   Mr. Chirag Pathor, Adv.
                   
                   
                   Mr. Vikramaditya Singh, AOR
                   Mr. Qasim Ali, Adv.
                   Mr. Arjun Singh, Adv.
                   Ms. Yashika Gupta, Adv.
                   Mr. R Venkat Prabhat, Adv.
                   
                   Ms. Pragati Neekhra, AOR
                   
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Sourav Singh, Adv.
                   Ms. Chitransha Singh Sikarwar, Adv.
                   
                   Mr. Sameer Abhyankar, AOR
                   Mr. Krishna Rastogi, Adv.
                   Mr. Aryan Srivastava, Adv.
                   
                   
                   Mr. Surjendu Sankar Das, AOR
                   Ms. Yoovika Toor, Adv.
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         UPON hearing the counsel the court made the following
                             O R D E R

1. Learned  Additional  Solicitor  General  has  filed

status report(s), the same may be taken on record.

2. Put up on 29.04.2026.

   (Nidhi Mathur)  (Geeta Ahuja)
Court Master (NSH) Deputy Registrar
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